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FOURTEENT}I KERAI.A LEGISI-ATIVE ASSEMBLY
First Session

BULLETIN PART-I
(B rief Record of Proceedings)

llleyJglg2L?9lq
No:4

The Assembly met at 9.00 a.m with Mr. Speaker in the Chair.

Obituary Reference :

The Speaker made a ref'erence on the demise of T. S. John,
tbrmer Speaker & Minister. Shri. Pinarayi Vijayan the Chief
Minister and the tbllowing members representing yarious partjes
associated themselves with the sentiments expressed by the Chair.

Shri. Ramesh Chennithala, Leader of Opposition
Shri. E. Chandrasekharan, Minister tbr Revenue and Housing.
Shd. P. K. Kunha)ikutty
Shri. Mathew- T. Thomas, Minister fbr Water Resources.
Shri. P. J. Joseph
Shri. O. Rajagopal
Shri. Ramachandran Kadannapally, Minister fbr pon,

Archeo)ogy and Museum.
Shd. K. B. Ganesh Kumar
Shri. N. Vijayan Pillai
Shri. Kovool Kunjumon
Shri. P. C. George

As a mark of respect to the deceased, the members stood in
silence for a while.

The House adjoumed at 9.33 a.m to meet again at g.30 a.m on
Tuesday June 28, 20l6

P. Jayalekshmi,
Secretary-in-Charge.


